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PoerRADUATE INSI‘lTUTE OF MEDICAL EDUCATION AND RESEARCH

NOTIFICATION

Chandigarh, the 27th November, 2012

E No.PGI/E3/2012/l7l9.—In exercise of the powers conferred by sub-section (1 ) ofSection 32 ofthe Postgraduate
Institute of Medical Education and Research, Chandigarh, Act, 1966 (51 of 1966), the Postgraduate Institute of Medical
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Education and Research, Chandigarh with the approval ofthe Central Government, hereby makes the following amendments

in Regulations to amend the Postgraduate Institute of Medical Education and Research, Chandigarh, Regulations, 1967,

nemely :~

1. (1) These Regulations may be called the Postgraduate Institute ofMedical Education and Research, Chandigarh

(amendment) Regulations, 2012.

(2) They shall deemed to have come into force with effect fi'om 8-6—2012.

Z In the Postgraduate Institute of Medical Education and Research, Chandigarh, Regulations, 1967, Regulation

1 1( 14) of the PGIMER, Chandigarh, the following shall be amended and replaced:—

“Two Professors of the Institute'in the Senior Grade by rotation nominated annually by the Institute in order of

seniority.”

By the Authority of the Institute,

YOGESH CI-IAWLA, Director

[ADVT. III/4/Exty./86/12]

Foot note: Principal regulations were published in the Gazette of India vide No. G.S.R. 571, dated 18—4-1967 and

amended vide nos.

1. GOI Notification No. E1.54/69 ME-PGI dated 24-2-70

2. GOI Notification No: 1.56/69 ME-(PG) dated 26-3-70

3, GOI Notification dated 1 173-74
4. P61 Notification No. F. 3/NF 8(i)-76 dated 18—5-76

5. GSRNotificationNo. El (1)—PGI-76 dated 14-9-76

6. GSR Notification No. E3/NF/78 dated 18-5-78 with the approval of GOI vide MHFW letter No. V. 17011/1/77-'

MEG’G) dated 9—5-78.

7. P61 Notification No. dated 15-6-84 with the approval ofGOI vide MHFW letter 'No. V. 1701 l/l/82-ME(PG)

dated 23-3-1984.

8. P01 Notification No. E3/N'F/7(II), 80 dated 15-6-84.

9. [’6] Notification No. E3/NF/8MSO4 dated 15-6-84.

10. PGI Notification No. E3/NF/84/74438 dated 26—12-84 with the approval ofGOI vide MHFW letter No. V. 1701 1/

3/84ME(PG)dated 17-12-1984.

‘

1 1. P61 NotificationNo. 26- 12—84 with the approval ofGOI.

12. GOI MOHFW Notification No.V. 1701 1/4/85-ME(PG) dated 13-9-85.

13. P61 Notification No. E3/NF/85/61505 dated 17-10-85 with the approval ofGOI vide MHFW letterNo. V—1701 1/

4/85-ME(PG) dated l7-10<l985.

14. P61 Notification No. E3/NF/7(ii) /88 dated 12—9-1989 with the approval of GOI vide MHFW letter

No. V. 17011/y88-ME(PG)dated9/16-8-l989.
.

15. P61 NotificationNo. 31/2-Trg.~68/4476-4527 dated 23-1-96.

16. P61 Notification No. E3/FCI(10)/1101 dated 5-5—97.

17. Notification No. GSR715(E)—PGl-MA-98/31599 dawd 30-1 I-98 with Central Government approval dated 30-1 1-

98.

18. Notification No. (1311. ‘1 52(E) PGI-MA-99/4795 dated 24-2-1999 with the approval ofGOI vide MHFW letter

dated 23-2-1999.

19. PGI NotificationNo. E3/NF/2001/PGI/722 dated 22—3-2001 widi the approval ofGOI 20. vide MHFW letter No.
'

V. l7020/24/95-ME(PG) lMEDesk—II dated 126-2001.

20. PG] Notification No. E2/NF/2001/PGI/4990 dated 30-3-2001 with the approval ofGOI vide MHFW letterNo. V.

l7020/5/2000-ME (PG) dated 12-3-2001,
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21.

25.

26.

27.

P61 Notification Not E3/PGl/2002/2748 dated 10-6-2002 with the approval ofGOI MOI-1FW, letterNo. V l702_0/
21/2000—ME (PG) (Part-II), dated 15-5-2002.

PGI Notification No. E3/PGl/2002/4056 dated 30-7-2002 with the approval ofGO] MOHFW, letterNo. V. 17020/

48/2000-ME Desk-H, dated 8-7-2002,

PGI Notification No. E3/PGI/2005/7587 dated Chd. 21NOV,, 2005 with the approval of 001 MOH&FW,
letterNo. V. 17020/84/2005-ME-ll, dated 21-] 1-2005.

PGI Notification No. E3/PGI/2007/2567 dated 13-7-2007 with the approval ofGOI, MOHFW letterNo. V. 17020/

10/2008-ME-ll dated 15-6-2007.

PGI Notification No. E3/PGI/2008/2694 dated 1 5-12-2008 with the approval ofGOI, MOHFW letterNo. V. 17020/

lO/2008—MEII dated 18-1 1-2008.

PG] Notification No. E-3/PGl/2009/1962 dated 22-8-2009 with the approval of601, MOl-lFW letter No. V. 17020/

15/2009-ME—H dated 154-2009.

PGI Notification No. E3/PGI/2009/2673 dated 23—12-2009 with the approval of001, MOHFW letterNo. V. 17020/

l4/2009-MEJI dated 2-12-2009.
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